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BRUHAT BENGALURU MAHANAGARA PALIKE 
Office of the Engincer-In-Chief, N.R.Square, Bengaluru-560002 

No.BBMP/EIC/PR/560/2024-25 
To, 
Principal Chief Conservator of Forests 

Wild Life & Chicf Wildlife Warden, 
2nd Floor, AranyaBhavan, 
18th cross, Malleshwaram, 

Bengaluru-S60003 

Sir, 
Sub: 

Ref: 

Permission for laying 1.6m hume pipeline for diversion of storm water 
mixed with sewage as a precautionary measure to prevent contamination 
of Puttenahalli Lake -Reg. 

1. This Office 

23,Date:08.07.2022. 
2. This 

letter 

Office letter 
Date:19.07.2022. 

Date:28.06.2024 

3. Deputy Conservator of Forests office letter No. A2/BUD/CR 
74/2023-24, Date: 07.10.2023 

No.EE/BBMP/SWD/YZ/59/2022 

No.EE/BBMP/SWDYZ/60/2022-23, 

4. This office letter to Executive Engineer (Planning-2) No. 
EE/BBMPISWD/YZ/126/2023-24, Date: 05.12.2023. 

5. Executive Engineer (Planning-2) Bangalore Water Supply and 
Sewerage Board office letter No: B.J.M/EE(Planning 
2)/S/1566/2023-24, Date: 07.12.2023 

6. This Office letter No.EE/BBMP/SWD/YZ/144/2022-23, 
Date:19.12.2023 

9. This Office letter 
Date:03.06.2024. 

7. Hon'ble Zonal Commissioner office letter No. 

Z.CB.B.M.PPR/YZ20/24-25, Date: 09.0S.2024 
8. Hon'ble Zonal Commissioner office letter No. Z.CB.B.M.PPR/YZ 

/151/24-25, Date: 09.05.2024 

No.EE/BBMP/SWDIYZ/32/2024-25, 
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With reference to the above subject, it has come to the knowledge of BBMP that, the storm 
water drain with JD No.BP-135 running from Attur Lake at the upstream and to Puttenahalli Lake 

at the downstream is contaminated by the cntry of sewage. It also came to the notice of the 
undersigned that, the storm water drain which has to lead storm water to Puttenahalli Lake was 
obstructed by a compound wall to avoid contaminated storm water entering the Puttenahalli Lake. 

On detailed inspection it was found that, the areas on the Northern side of Puttenahalli Lake 

is not connected by an outgoing sewer line and all the sewage is entering the storm water drain. 
Since the storm water drain had sufticient area the sewage was accuImulating inside storm water 

drain and was getting evaporated living behind sludge. 



On 20.0S,2024 there was a heavy rain and these rains entered the storm water drain but could not go out due to the blockage created to the natural flow by compound wall. The Public Representativcs and Scnior Officers of BBMP, BWSSB and Forest IDepartment visited the place and instructed that, a diversion channel should be constructed by BBMP for emergency purposc and also BWSSB should put up a connecting sewer line from the adjoining area to the main trunk line on Doddaballapura main road or to the nearest Intermediate Sewage Pumping Station (1SPS). The whoBc Topography of the area was inspectcd and found that, there is no place to take the diversion channel on gravity basis, except the pathway space available inside the lake premises. The aligniment on the pathway would also ensure that, only 02 coconut trees removal is required. Therefore, a joint plan was drawn between BBMP and BWSSB to construct diversion channel using Hume Pipe so as to ensure pathway can be rebuilt over the pipeline without causing any damage to the physical nature of thc pathway. 
The stream (SWD) in question, i.e., BP-135 is discharging 22.0 Cumecs to Puttenahalli Lake. However, to prevent contaminated storm water entering the Puttenahalli Lake, a diversion 

channel is proposed to let out stormm water at the waste weir point. The contaminated storm water 
with sewage is estimated to be l/6 of the quantity during flooding and 5/6 of the water would be 
fresh storm water which could enter the Puttenahalli Lake. 

It is estimated thal, the discharge requirements through the diversion channel would be l/6 
of 22.0 Cumecs which works out to 3.67 Cumecs. The diversion is proposed through 1.6m diameter 
pipe which has a cross sectional area of 2.01 Sq.m which has the capacity to allow 4.00 Cumecs of 
water. 

Under the above crcumstances, it is kindly requested to grant permission for laying 1.6m 
dia hume pipe inside the premises of Puttenahalli Lake in the pathway. BBMP assures and gives 
guarantee that, pathway will be restored to its original condition for the use of general public. 

Thanking you, 
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Yours f¡thfully 

Engineer-l-Chier 
Brubat BengaluryM·hanagara Palike 
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No: PCCWLDCR- 0W2014-15 

iOfic o 1415312 

Sub: 

Ref: 
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I'reamble: -

PrincipalChicfConservator of Forests 
(Wildlifc) & ChicfWildlife Warden, 

Kanalaka Office : 080-2334|993, 080 
23346389 

I mail: pccfwlu ymail.coM 
VMalleswaratn,Bangalore 

Date: 26-()7-2024 

:0fficial Memorandum: 

(O0STtallon 

Requcst for pernission to carry oul laying pipc linc in 
IPuttenahalli Bird Conservation ResCrVc. 

Wus ofice cven number ctter dated: 29.03.2024. 

llon' ble NGT Qrder on 18.06.2023 in OA No. 191 of 
2024 (SZ) & IA No.71 of 2024(SZ) 
i ler No. BWSSB/CEProjce)ACLP-A/578/2024 

25 of the Chiefingincer (Projcct), BWSS3. Bengaluru. 
Lcticr No. BBM?EICPR/560/2024-2i of the Engincer in 
Chicf, BBMP, Bengaluru. 
Letter No KID-BNGCOA6(WIL8:2024 Dated. 
24.07.2024 of 1he Conscrvator oi F'orestS. Bcnga luru 
Circle. Bengaluru 

Advrting io the above subjcct, the State Governmnent declared Putenahalli 
ieke as Puttenahaili Bird (Conservation Reserve under the Wildlilc 
i(orserativn) Ac. 1972 on 29.04.2015 ior the eonsvation of lovai and 
Migrrury hird Spices in Puilenahalii iakc. 

in rcet iimes, ilc lavouts cOnsurid ie Puteabai Birc 
Reservc do not have 

sewage contaninated water is being discharged inn 
1d: his pllice loter cited undr ref. () addresscd 
BBMP norming him that the provisions of Scctivns 
Wildjije (Conservation) Act, 1972 re applicabl 
'urther. Sution 32 of the Wildlite (Proiccion) Avt. 
iniwous substae ex -No person siall use, in a snu 

'uiiwnabal!i laae. ilene. 
}a (hie Coanmissioae. 
27. 30, 32 and 33 of the 

to C0:servaton Reserves 
19P slales "Bm on us: of 
eir amicils explosives 
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NIh sacir and as such discharpe of swagc'contaminated water inside thc 

Putenalalli Bird Sanctuary is a violation of Scction 32 of the Wildlife 

(Protection) Act, 1972, the Chicf Commissíoncr, BBMP has bcen rcqucstcd to 

take appropriate action to prev cnt sewagc/contaminatcd waier Irom cntering thc 
Puttcnahalli Bird Conscrvation Rescrvc and also to submit a report to this office 

on the action taken. 

The llon'ble NGTOrder on 18.06.2024 in OA No. 191 of 2024 (SZ) & IA 

No.71 of 2024(S/) direted as "as in view of the sstuinable development and 
recMonrN principles embodied in Section 20 of the National Green Tribunal 

Acr, 2010. respondents no.2 andior 6 are restrained from carrying out any further 
aciviy of digging up of earth and laying ofpipeline inclnding hume pipes within 
the reserved area withou obiaining permissions from ihe concerned authorities 
and ther re olso direcied to take requisite remedial measures to prevent 
discharge of sewage into the lake. Activiny of digging up of earth and laying of 
pipeline incuding hume pipes within the reserved urea already carried ouu by 
respondents n0.2- BBMP and'or respondent no. 6-BWSSB will atso be subject to 
further orders io be passed by this Tribunal after hearing the 
concerned'aggrieved parties". 

The Chicf}:ngincer (Project), BWSSB, Bengaluru. in the letter rcterenced 
under (3). has detailcd that BBMP is planning to lay a l600 mm diameter RCC 
pipelinc along the walkway of Puttenahalli ILake bund to continue the Storm 
Water Drainage (SWID) system. It is essential that this BBMP pipcline is installed 
first. as only then will BWSSB be able to lay a 700 mm diamcter RCC trunk 
sCwer. epproximatcly 600 meters in length, running parallel along the sane 
alignnent to the proposcd under-construction Yclahanka Kere Wastevwater 
Jrcatment Plant (WwTP). This trunk sewer is nceded to managc sewage from 
future devclopments in the upstrcam areas under the various Villagc Panchayath 
limits. clse the pipe laid in the on-going work w ith the provision of lifing 
Imachine hole will sulice the present requirement. Explaining the above laets, the 
Chicf:ng incer (l'rojcct), BWSSB. Bengaluru has requcsled to accord permission 
lo lay the same in the said alignment coming under the Bird conservation Rescrve 
along with the work of BBMP. 

Ihe Ineincer in Chic!. BBMP. Bengaluru. in the letter referenced under 

(4). has reported ihat the storm alT dram identilicd is BP 35, which runN trom 



Atur lake upstream to Puttenahalli Lakc dovnstrcam. is being contaminalcd by 

sCWapC. o prevCnt his Contaminatcd storm waler Irom cntcring Puttenahalli 

Iake. a compound wall was constructcd to obstruct thc flow. Ilowcvcr. upon 
detailed inspection, it was found that thc northern arcas of Putienahalli Lakc are 
not connccted to an outgoing sewcr linc, causing all sewagc to cnter thc storm 
Iwater drain. As a result, the storm water drain, which was originally designcd to 
handle siorm water, has become a repository for sewagc. This scwage 
aceumulates in thc drain, leading to evaporation and lcaving bchind sludgc. 

On 20.05.2024 there was a hcavy rain and thesc rains cntercd thc storm 

water drain but could not go out duc to the blockagc creatcd to the nalural flow 
h compound wall. The Public Reprcsentatives and Senior Officers of BBMP. 

BWSSB and Forest Derpart1ment visited the placc and instrucicd that, a diversion 
channcl should be constructcd by BBMP for cmergency purposc and also 
BWSSB should put up a connccting scwer line írom the adjoining arca to thc 
main trunk line on Doddaballapura main road or to the nearcst Intermcdiate 

Sewage Pumping Siation (ISPS). 

Also. thc cngincers of BWSSB and BBMP has rep0rtcd that the whole 

lopography of the arca was inspectcd and found that, there is no place to take the 

diversion channel on gravity basis, CxCcpt the pathway spacc available inside the 
lake premises. The alignment on the pathway would also ensure that. only 02 
cOconut trees removal is required. 

Iherclorc. a joint plan was drawn bctwecn B3MP and BWSSB to 
(onstruct diversion channcl using 11ume Pipc so as o ensurc pathwav can be 
rebuil ovcr the pipclinc withoutl causing any damage to the physical naturcof the 
pathway. 

The strcam (SWD) in qucstion, BP-135, discharges 22.0 Cnees into 
Putenahalli Iakc. To prevent contaminaled slornn water from entering 
Puttenahalli I ake. a diversion channel is propOsed to diret storm water to the 
waste weir point. I is cstimaled hat during flooding. the contaminaled slorm 
waler with sewapc constitutes 1/6 of the total low, while the remaining $/6 is 
fiesh storm water. Therelore. the diversion chaNIel needs to handle \/6 of 22.0 
CumcCs. uhich anounts lo 3.67 Cumees. Ihe proposcd diversion will uiize a 
16-meter diamctur pipe with a TosS SCCUOnal arca o! 0}square meters. capable 
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ot acvonnmodatinp up lo 4.00 CumeCS of water and accordingly proposals werc 
submiled h BBMP and BWSSB to this office to accord permission for carry ing 
out the above said works. 

Accordingl,. a meeting was conducted with the stakcholdcrs and F'orest 
0ficers On 10.07.2024 and alicr dctailcd dcliberatios. the Conscrvator of 

toresis. Bengaiuru (irle. Bengaluru was dirccted to inspect thc spot along with 
BBMP and BWSSB cngincers and submit the lcchnicai fcasibility report on the 
proposal submilted by the BBMP and BWSSB. 

The Consen ator of Forests, Bengaluru Circle. Bengaluru, submitted a 
reorn via leer reterenccd undcr (5). indicating that a joint meeting and 
1specion ere Conductcd on 22.07.2024 at the Puttenahalli Lake premises. The 
merting involhed representatives from Respondent No. 2 (BBMP), Respondernt 
e. 6 (BWSSB), and the petitioncr. During this meeting, a comprehensive 
discussion was held on the icchnical aspccts of the projccl. 

I he report notes that he primary source of sewage cntering Puttenahalli 
I.ake is the discharge from upstrcam arcas into the Storm Water Drain (SWD), 
anribuiable to incomplete sewer lines in the lakc's catchnent arcas. Following 
detailed diseussions and a joint inspection on 22.07.2024, it was concluded that 
the issue of sewage entering Puttenahalli Lake can only be resolved through thc 
implementalion ofa comprehensive scwage network and SWD across the entire 
catchnicnt arca of the lake (14 sq. km, as depicted in the map). This intrastructure 
lould erlsure thal sCwage is dircctvd to the wasicwaler ircalment plant (Ww [P) 

while alloing rainwater runol" o Ilow into Pulenahalli Iake. 

According 10 thc report submilted by the Conservalor of lorests. 
Benealuru Crcle. the catclhment arca map provided bt BBMP and BWSSB 
indicates that a signilicant portion of the arca lalls under the jurisdiction of the 
Pnchavats and Bangalore Dcvelopment Authority (BDA), Therefore. the 
Cstablishnent of a comprehensive sewage nctvork and wastewater reatment nlant (Ww|P)in hesc arcas w1}l ncd to be manapcd hy these authorities. as 
33MPnd 3WSSB do not have jurisdiclion oer thse gons (onNcquently, it 

reuut t'at the BDA and l'anchay at authoriies sbmit thcir aeion nlans 
(oncemmny the dTclopment ol the sewage nclwork and WiP 



During the joint inspeion, the petitioner proposcd considering alternative 
alignments for managing the sewage network. specifically suggesting routing t 
along the south side of Puttenahalli lake to connect with the cxist ing nctwork of 
lhe Pultenahalli WW|P, which has a trcatment capacit of7 MLD. I lowevcr. 
according lo the tormation proided bv the isCr Agency. the averagc inllow 
for June 2004 nas 5.48 MI I) (78.28o of capacit ), and 5 75 MLD (82.14%) up 
o 2307.024 in July. ith a peak inflow of 7.008 NII D recorded on 30.06.2024. 

Given these figures. BWSSB and BBMP cngincers have determincd hat the 
Puttenahalli Ww P is already operating at or ncar its capacity and cannot 

accommodate additional sevwage trcatment loads. 

Acoding to the authoritics of BWSSB, there is currently no nccd to lay a 
700 mm diameicr RCC pipclinc, as the existing pipclinc nctwork, which was 

designed according to the original scopc. is suflicicnt to handle the generatcd 

sew age. Should tlhe installation of a 700 mm diamcter RCC scwage pipclinc be 

authorizci. il would be uscd to accommodate sewage from the Ramanashree 

(alilornia galcd community and the North Wood Villas. providcd that thesc arcas 

are fomailk handcd over to BWSSB in compliance with futurc rcgulations. The 

Ramanashree California layout and North Wod Villas, situalcd adjacent to 
Puttenahalli Lake. are private gatcd communitics. The responsibility for 

Csiahlishi:ng a wicr supply and underground drainagc (liGD) network falls on 

ihe laoui 2ssociation, as thcsc arcas havC nol yet bcen ransierred to BWSSB. 

I urthemiore. as reportcd by thc oflicials of BVWSSB and BBMP, in accordance 

with Government Order FEE: 43 EPC 2022 datcd 12.03.2024, the lavout must 

also estblish its own wastewatcr Ircalment plant (WWTP) to nnanagc thc scwage 

generatcd within thc community. 

According to the report subinilted by BBMP and as per the ficld inspection 
repo of the ('onscrvalor of Forcsts, Bengaluru Circke Bengaluru, it has becn 

deteited tùat the l600 mm diameter RCC ppclne proposcd by BBMP. as a 
replacernenl lor the open SWD, is nccessary lo udkdress the gap in the SWI) 
System. This prop0scd pipcline acts as a diversion channel which is crucial for 

carrv ing surlace runofT mixed with sew age downstrean1 Irom Puttenahalli I ake 
ithout contaun inating the lake. (Given the limitcd available width and the fact 

that the proposcd land falls within the Putlenahalli Bird Conservation Reserve. 
thc proposal has hen designcd to divert only 4,20 cumes (approximatcly 1/4h 



of the lolal low) through a l.60 m (1600 m1 ) diameter lume pipc as per the 
details below. 

S. 

No 

1 

1 

Particulars 

Tlood carryng 
capaciy in Cumes 
Requircd width in m 
Required Depth in m 

Velocitv pencrated in 
im scconds 

Bed fall 

SL. 

2021 
2031 

Existing scction 

2041 

Year 

2011 (as per censtIS) 7049 

2051 

15.15 C'umes 

2.81 M/sCConds 

The report also indicates that during pcak rainfall events, the proposed 

l600 mm diameter pipcline mav be insufficient to managc the cxcess loodwater 

convev cd through the SWD. Consequently, there is a risk of overflow, with water 

potcntiall sill entering Puttenahalli Lake. Additionally, this proposed 

intervention may rcduce nccessary inllows to the lakc. Jlad thc sewer line been 

propcriy installed upstrcam, the issue of sewage entering the lakc could havc becn 

avoided. Thereforc, the BBMP engincers have to ensure that nccessary 

Cnginecring structurcs shall be put in placc to prevcnt the Sewage cntry and also 

t0 faciliate the cXcess llood water ingrcss to the lakc. 

21000 

iurther. the report submittcd by the BWSSB along with the report of CF. 

Bengaluru Circle gives the details of he flow and diametcr calculation for the 

RCC pipclinc as below; 

Projected 
population 

41580 

3.00 m 

63202 

2.40 m 

78312 

1 in 300 

Q A*V 
Q m'~see 

V m/scC 

Mannings formula 
V-1/nxRg2 

0.85 

Proposed 

4.99 

section 

7.58 

4.20 Cumes 

9.40 

L.60m dia 

pipe 
2.10 

Flow in MLD 

M/scconds 

I in 550 



Dia in 
mi 

00 

I00 

500 

h00 
700 

Dia in 

)3 

0.5 

0.6 

0.7 

0.012 

0.012 
).012 
0,012 

S 

200 0962 

250 )18 

7 

350 
400 LO86 

(0.012 550 098 

MILD 

So. from the above calculation it clcarly shows that 700 mm diametcr of 

seWer pipcline will sufliee the sewage generatcd h the tcar of 205! lor the 

population of 78312 nos. Additionally, significant devclopmental activities arc 

occUring upstrean. bev ond the jurisdiction of BWSSB and BBMP. As a rcsult. 

the scwage load projccted above by BWSSB docs not account for thesc 

devcloping arcas. Thercforc, as these arcas arc devclopcd, it is cssential to 

cstablish a propcr underground drainage (UGD) nctwork and trcatment facilitics. 

Without these prov isions. the proposcd network may not be adequate to handle 

future scwage loads. Thercforc. it is crucial for BWSSB to immediatcly 

impincn the proposcd scwage network plan in thc upstrcam catchment arcas of 

Puttenahalli I ake to ensure the lakc's long-term survival. Also, the BDA and 

panchay ai authoritics arc requircd to submit thcir future action plans regarding 

their sew agc network and WwTP. 

4hercas thc Central Government Guidelincs datcd 21.07.2022 statcs that 

"as per the revised Guidelines dated 2/st July, 2022 (copy enclosed). 

rojects:activities proposed to be localed within (Conservation Reserves notified 

under ihe Wild Life (Protection) Act, 1972 do nol require consideration by the 

Standing Committee of National Board for Wild Life" and vide the above 

mentioned facts. as there is no alternative route for laving the proposed 1600 mm 

dia nipcine ior diversion of Storm water and lay ing of 700 mm dia trunk sewcr 

pincline other than the walkway of Puttenahalli lake bund to have continuous 

SW) and as the discharge of sewagccontaminatcd waicr inside the Puttenahalli 

Bird Conservation Reserve is a violation of Section 32 of the Wildlite 

(Protcetion) Act. I972 and as such it is ncccssary lo prevCnt sewagccontaninaled 

water Irom ntering the Puttenahalli Bird Conservalion Reserve so as to suport 

the local avifauwa. it is nccSsary to permil the sd orh with certin conditions. 

Hence. the following order. 



:Order: 

\S per he circumstances exDlaned in the prcamble and in exercise ol OneTS ulkter Soion 33 (e) read wih Section io4 2) of the Wildiiie (Protec0n) Act 1972. permission is bereby accorded to lay the proposcd l00 mm storm water hume pipcline and 700 mm dia trunk sewer pipcline along with 
ncCCssarr strucures so as to prCvent the cntuy of sewagecontaminated water in 
Puttenahalli Bird Conservation Reserve in the interest of the Jong term 

Conditions: -

1. Carc should bc taken not to disturb the wildlife species and their habitat 
during construction activitics. 

2. The uscr agcncy and projcct personnel will comply with the provisions of 
the karnatlaka Forest Act & Rules, Wildlife (Protection) Act. 1972 and 
Invironmcnt (Protection) Act, 1986. 

3. The muck generated during the projcct implemcntation shall be taken out 

of the Conservation Rcserve arca without endangering the flora and fauna. 
4. The work shall be taken up only under the closc supcrvision of the 

jurisdictional officers & staff, to avoid any damagc to the flora and fauna. 

5. The implementing agency shall abide by the conditiions laid down by the 

jorest oflicials in charge of the project arca in the intercst of protccing and 
minimizing disturbance to wildlife during construction phase and aller 
completion of the projeci. 

6. Alier thc compilation ofthe work by BBMP and BWSSB thc arca shall be 
restorcd its original naturc at their own cost. 

7. Agencies ike BWSSB. BBMIP, BDA, Karnataka State Pollution Control 
IBoard and Village Panchayats should draw a long-tcm plan for the 
catchmcnt to cnsurc that sewagc docs not enter the lake through any sourcc 
and docs not harm the habital of birds in the Conscrvation Reserve. 

8. Nccessary financial allocalion shall be made by the BBMP and BWSSB 
for any additional habitat improvement works as proposcd in consultation 

nitUh local lorest Deparlment oflicials. 

Principal Chief Conservator of Forests 
(Wildlife) and Chief Wildlife Warden 

Karnataka 
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CoNsCN alion of the said rescrve and the dependent bird population with the 
following condiions. 
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